Annexure-2

Name of the corporate debtor: RASOYA PROTEINS LIMITED

Date of

of Liquidation: 30/10/2018

List of Stakeholders as on: 28/02/2021

List of unsecured financial

(other than financial creditors belonging to any class of creditors)

(Amount in Rs)

Details of claim received

Details of claim admitted
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Peerless
1 Financial 27/11/2018 8,05,40,820 8,05,40,820 | Unsecured No NIL NIL NIL NIL
Services Limited
Harsha
2 Chandrakant 16/11/2018 70,351 70,351 | Unsecured No NIL NIL NIL NIL
Joshi
3 Santosh 13/11/2018 1.00.000 1,00,000] Unsecured No NIL NIL NIL NIL
TOTAL 8,07,11,171 8,07,11,171




